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CAUSE LIST OF B BENCH FOR 13-MAY-2025 (TUESDAY)

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT

AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Srl | Appeal Number A$Z:1rt- Assessee Name

Remarks

. cHI;z\TDII%éH 1998-99 | [A] PREM VASHISHT (HCD DATED 12.08.2016)
2 CHIJSD3I}25521 2010-11 | [D] M/S NIKHIL EXIM PRIVATE LIMITED
i CHI;P?Ding;ézz 2018-19 | [D] M/S JSM FOOD PVT. LTD.
| 4 miﬁnﬁ%zz 2018-19 | [D] SHRI KARAJ SINGH
15| fﬁaigoz 4 | 201819 |[A] SHRI KARAJ SINGH
5 | cHaNDL 2922 | 2017-18 |[D] M/S MUBARIKPUR ROYALTY COMPANY
i o Acr\%?gﬂz 4 | 2017-18 |[A] MUBARIKPUR ROYALTY COMPANY “
'8 | aNDLaoz3 | 201819 | [D]M/S MUBARIKPUR ROYALTY COMPANY
9 | o Acr\(r)oi?zloz 4 | 201819 |[A] MUBARIKPUR ROYALTY COMPANY
10 cuiﬁn?%zz 2018-19 | [D] M/S NORTHERN ROYALTY COMPANY
11 } o Acﬁo?goz 4 | 2018-19 | [A]NORTHERN ROYALTY COMPANY
/ 12 I CHAITSDSI?%B 2015-2016 | [A] SUKHRAJ SINGH AND COMPANY (E-FILE)
J 13 { CHmDi?;E;B 2016-17 | [D] SHREE BALAJI PROCESSORS (E - FILE)
14| cuandiaoae | 201213 |[A]MR. RAMA GUPTA
15| TA216/ [, o [TA] SWATI INDUSTRIES D-74, PHASE-V FOCAL POINT, LUDHIANA
CHANDI/2024 (E - FILE)
16 CHI,KDSI?;éz 4 | 201920 | [D] SWATI INDUSTRIES (€ - FILE)
i7|  ITA7i4/ 2018-19 | [A] MANDI SAKSHARTA EVUM JANVIKAS SAMITI
CHANDI/2024
yg| _TTA888/ [, o I[A]ROSHA ALLOYS P LIMITED, AMLOH ROAD, VILLAGE TURAN, :
CHANDI/2024 MANDI GOBINDGARH (E - FILE)
19 CHI;I?DE;;Z’Z%Z , | 2018-19 |[D] ROSHA ALLOYS PVT. LTD.
20 CHI;NADQI?Z?{}Z , | 201920 |[D] ROSHA ALLOYS PVT. LTD.
2 Aﬁ&%ozs 2019-20 | [A] ROSHA ALLOYS PVT. LTD.
22 CHfﬁDglﬁéz . | 202021 |[D] ROSHA ALLOYS PVT. LTD.
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N . CAUSE LIST OF B BENCH FOR 13-MAY-2025 (TUESDAY)

BEFOR'E HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Assmt.
Srl | Appeal Number Yoar Assessee Name Remarks
23 £ o 2020-21 ' N
CHANDI/2025 [A] ROSHA ALLOYS PVT. LTD.
ITA 968/
24| CanbDy2024 | 2017-18 | [A] PRINCE TYGAI
ITA 974/
25| Chanpy2024 | 2017-18 | [A] MITHILESH SINGH
ITA 979/
26| cyanDi2024 | 2020-2L |[A] NAVEEN MALIK
ITA 991/
27| chanDy2024 | 2012-13 | [A] RAKESH KUMAR
28| AL 150122013 | [A] RADIANT CEMENT COMPANY PR IVATE LIMITED
CHANDI/2024
29| ALY 2013-14 | [A] RADIANT CEMENT COMPANY PR IVATE LIMITED
CHANDI/2024 x
30| A0/ 1 5014.15 | [A] RADIANT CEMENT COMPANY PR IVATE LIMITED
CHANDI/2024
3| _TMMA112Y 2015-16 | [A] RADIANT CEMENT COMPANY PR IVATE LIMITED
CHANDI/2024

Assimwt ar

-May-2(
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 14-MAY-2025 (WEDNESDAY)
BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURTROOM 1
WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A‘?:':rt' Assessee Name Remarks
ITA 569/
Ll cHanDy2019 | 2015-16 | [A] MAHARAWAL KHEWAJI TRUST
ITA 1340/
2 | CHANDY2019 | 2015-16 | [A]SHRIVINOD SHARMA
ITA 265/ :
3| CHANDL2024 | 2016717 | [A] NECTAR LIFESCIENCES LIMITED (E - FILE)
ITA 266/ .
4| cHANDY2024 | 2021-22 | [A] NECTAR LIFESCIENCES LIMITED (E - FILE)
ITA 269/ ]
5 | cHANDL024 | 201819 | [A] NECTAR LIFESCIENCES LIMITED (E - FILE]
TTA 270/
6 | cHanDr/2024 | 201920 | [A]NECTAR LIFESCIENCES LIMITED (E - FILE)
TR | sronc ;
7| cHaNDy2024 | 202021 | [A] NECTAR LIFESCIENCES LIMITED (E - FILE)
ITA 281/ “ ;
8 | Cuanbyono4 | 201718 | [A] NECTAR LIFESCIENCES LIMITED (E - FILE)
ITA 713/ _ ]
9 | cHaNDLau24 | 201718 | [A] SIBIA HEALTHCARE PVT LTD (E - FLLE)
ITA 750/ ] .
10| cyanbronpa | 201718 | D] SIBIA HEALTHCARE PVT. LTD. )
ITA 725/ : IR KUMAR GUPTA (E - FILE
11| cianproope | 201112 |[DISH. SUDH ( )
ITA 992/ 3 BROS INTERNATIONAL PVT LTD
12| cyanpianp4 | 201718 |[IDIMAL = B
CO 46/ 201715 | [D] MALBROS INTERNATIONAL PVTLTD, VILLAGE MANSOORWAL,
131 cHANDI/2024 “18 |TEHSIL ZIRA, HEAD OFFICE OLD CANTT ROAD
ITA 993/ : MALBROS INTERNATIONAL PVT LTD
14| cHanpyzo24 | 201617 | D)
; 045/ | yo16.47 |[D]MALBROS INTERNATIONAL PVTLTD, VILLAGE MANSOORWAL, )
151 cHANDI/2024 17 |TEASIL ZIRA, HEAD OFFICE OLD CANTT ROAD
ITA 994/ ] el
16| cyaNDIj2024 | 2018-2019] [A] MALWA GRAMI
ITA 995/ ] -
17| cHaNDI2024 | 2015-2016] [A] MALWA GRAMIN BA
ITA 999/
: E
18| cuanpiooza | 201819 | [A] SANDEEP
tant Registrar
8-May-202
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[_____ INCOME TAX APPELLATE TRIB AL, CHANDIGARH |t
— ‘
CAUSE LIST OF B BENCH FOR 15-MAY-2025 (THURSDAY)
BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT _NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
A t.
Srl | Appeal Number Yszr:r Assessee Name Remarks
ITA 1332
L eq ANDI/Z{;lg 2011-12 | [A] SH. POVINDER SINGH OUJLA
> ITA 36/ 2016
: ITA 1000
3| CHANDI !,20’!2 4 | 2021-22 |[D] POONAM KHETRAPAL SINGH
4 ITA 1008/ 2011-12 [A] PARAM PITA SHAH SATNAMII EDUCATIONAL AND WELFARE
CHANDI/2024 SOCIETY
5 ITA 1009/ 2012-13 [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
6 ITA 1010/ 2013-14 [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
7 ITA 1011/ 2014-15 [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
8 ITA 1012/ 9015-16 [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
9 ITA 1013/ 2016-17 [A] M/S PARAM PITA SHAH SATNAM ]I EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
10 ITA 1014/ 2018-19 [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
ITA 316/ NOT M SEWA SAMITI
11 CHANDI/2025 |APPLICABLE [A] SHRI SANATAN DHARAM VENKUTH DHAM SEWA S
\
qbﬁssfsgnt Registrar
% -May-2025
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 13-MAY-2025 (TUESDAY)

BEI?ORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
136/CHANDI/2015

2010-11

[A] SH. AJAY GOEL (HCD)

ITA
431/CHANDI/2018

2014-15

[D] M/S JALANDHAR IMPROVEMENT TRUST

ITA
921/CHANDI/2008

2000-01

[A] M/S GEETANJALI CREDIT & CAPITAL LTD.

ITA
520/CHANDI/2008

1999-2000

[A] M/S GEETANJALI CREDIT & CAPITAL LTD.

ITA 123/ASR/2019

2015-16

[A] AMRITSAR IMPROVMENT TRUST

ITA
278/CHANDI/2019

2015-16

[D] AMRITSAR IMPROVMENT TRUST

ITA
53/CHANDI/2023

2014-15

[D] AMRITSAR IMPROVEMENT TRUST

ITA
743/CHANDI/2019

2016-17

[A] SH. SUNIL DUTT JAIN

1036/CHANDI/2019

ITA

2016-17

JAIN

[A] SMT. ANURADHA JAIN THROUGH LEGAL HEIR SUNIL DUTT

10

ITA
653/CHANDI/2023

2022-23

[A] BABA MUKUND DAS GOSHALA (E-FILING)

11

ITA
754/CHANDI/2023

2017-18

[A] GURDWARA SHRI BAULI SAHIB DHAKOLI

12

ITA
175/CHANDI/2024

2015-16

[A] A B MOTORS PVT. LTD. (E-FILE)

13

ITA
244/CHANDI/2024

2018-19

[D] DARSHAN SINGH

14

ITA
878/CHANDI/2024

2017-18

[A] JAGDEEP CHAUDHARY

15

ITA
852/CHANDI/2024

2012-13

[A] JAGDEEP CHAUDHARY

16

ITA
954/CHANDI/2024

2020-21

[A] BALWINDER SINGH

17

957/CHANDI/2024

ITA

2012-13

[D] BALMUKHI TEXTILES PVT LTD

18

co
11/CHANDI/2025

2012-13

[A] BALMUKHI TEXTILES PVT LTD

19

ITA
278/CHANDI/2023

2018-19

[A] SH. LACHHMAN DAS

20

1229/CHANDI/2024

ITA

2025-2026

Sr

Appeal Number

Assmt.
Year

BARNALA ; z

[A] JAGDISH SWAROOP VIDYANAND TRUST, JAHALOOR DHAM,

Assessee Name

Re
IS

arks

([aﬂssisi’é?rt Registrar] '
q .08-May-2025]
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

-

CAUSE LIST OF A BENCH FOR 14-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A\fse::_t Assessee Name Remarks
1) W— 12015 200304 | [A] M/S HARYANA URBAN DEVELOPMENT AUTHORITY
2 ISHCHgJADI /01| 2011-12 | [A] SH. BRI MOHAN
5 L XCHIISDI 12019 2008-09 [ [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.
2 |iss /CHIEI‘&DUZOIQ 2009-10 | [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.
1 - /Cﬂsm 12016 201011 | [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.
6 |,cag /Cﬂm 12015| 201112 | [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.
7 Lisas /CHQEDI 12019| 2009-10 | [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.
3 /CHII:&DI —_ 2011-12 [TAT M/S D.D. GLOBAL CAPITAL PVT, LTD.
il ;cﬂwzmg 2008-09 | [A] SHRI SANJAY GAMBHIR
10 [ oy /CHIEDI 12019] 2010-11 [ [A] SHRI SANJAY GAMBHIR
11 |c g /CHI;;\TI?DI 2019| 200809 | [A] REENA GAMBHIR
% - /CHIEDI 12019| 2010-11 [ [A] REENA GAMBHIR
13 s Aﬂgl 12023 | 2017-18 | [A] SH. AJAY JAIN
14| /CHE\‘,“DI 12023| 201112 | [A] BEANT SINGH (HUF)
" A 0172015 | [A ANIL KUMAR TALWAR MS SETH J N BANSI LAL THALWAR §-
37/CHANDI/2024 9, AMRIT COLONY, HAIBOWAL KHURD LUDHIANA (E-FILE)
16 | e /CHE\IADI 12024| 201112 | [A] BHARPUR SINGH
17 | 304/cHanDi/2024 | 201415 | [D] HARYANA POWER GENERATION CORPORATION LIMITED
i /CH){LADI 12024 2018-19 | [D] HARYANA POWER GENERATION CORPORATION LIMITED
19 | e /CH!I\LADI 12024| 201819 | [A] C GEMS AND JEWELS PRIVATE LIMITED
20|, /CHg\‘ADI 12024| 2017-18 | [D] GAUTAM MALHOTRA
51 ITA 5012-2013 | TA ANIL KUMAR CO MS BHARAT BOX FACTORY LTD.
811/CHANDI/2024 BEANTPURA, CHANDIGARH ROAD, LUDHIANA
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' ' CAUSE LIST OF A BENCH FOR 14-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Assessee Name

Assmt, Remarks

Year
2021-22 | [A] EVELINE INTERNATIONAL

Sri

Appeal Number

ITA
942/CHANDI/2024

ITA
2013-201«
1039/CHANDI/2024| 2013-2014 | [A] HARNAIL SINGH

22

23

L\fl.;.,pé
MAssistant Registrar
g9 08-May-2025
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 15-MAY-2025 (THURSDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

IN COURT ROOM 2

HEARING.
Appeal Number A\fz:‘:‘t. eeecee Name —
376/CH;TNADU2014 2006-07 | [A] SH. DINESH SETHI
338/CHE\LADI 12017| 200607 [ [A] SHRI DINESH SETHI
279{CH£:;|ADI /201g| 2010-11 [[A] M/S COSMOS PHARMACLS
854/CH:\-II;PADI/20 19| 2013-14 [[AIM/S).S. & CO.
131 !CHg\IADI /2020| 2014-15 [ [A] CSJ INFRASTRUCTURE PVT.LTD
132;CHH\|ADI;2020 2015-16 | [A] CSJ INFRASTRUCTURE PVT.LTD
146 ,CHg,ADI 12020| 201415 | D] CS1 INFRASTRUCTURE PVT.LTD
147/CH.£|'|;IADU2020 2015-16 | [D] CSJ] INFRASTRUCTURE PVT.LTD
430 KCHJ{,@I 12022| 2013-14 | [A] AMICO TEXTILES
431/CH iTNADI 12022| 201415 | [A] AMICO TEXTILES
25/CH AI,@I 12024 | 2017-18 | [D] GARG JEWELLERS (E-FILE)
660/CH§\TNAEJI/2024 2021-22 | [D] AJAY KADIAN
678 /CHEQADI 12024 APPS%;BLE [A] INFOSYS FEDERATION AND EDUCATIONAL COUNCIL
789/CH£E?)I/2024 2015-16 | [A] KIRAN KANWAR
797/{:;1%%1/2024 2014-15 | [A] KANDI FRIENDS EDUCATIONAL TRUST (SGM)
798/(:}4,5\?01,2024 2015-16 | [A] KANDI FRIENDS EDUCATIONAL TRUST (SGM)
113 2011-2012 | FA] DHANPATI WIFE OF SH. GAJE SINGH DEFENCE COLONY,
866/CHANDI/2024 GALI NO.3 DISTRICT KATHAL
951 /CHRJADI 12024| 202021 | [A] FRIENDS TRANSPORT CARRIER
1066 /CHI;QDI 12024 202223 | [A] AGRICULTURE SKILL COUNCIL OF INDIA
1080/CH].2\-£DI/2024 2022-23 | [A] ANIKET VERMA
2/CHAV1$|;?/2019 2007-08 | [A] GURJIT SINGH
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CAUSE LIST OF A BENCH FOR 15-MAY-2025 (THURSDAY)

BEFORE HON'BLE LALI

ET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMA

R AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number AYs’z?rt. ‘ | Assessee Name Remarks
WTA |
22 3/CHANDI/2019 2008-09 | [A] GURJIT SINGH
WTA
23 4/CHANDI/2019 2009-10 | [A] GURIJIT SINGH

7~ Assistant Registran
| NR]-Mav-2N75]
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[_" INCOME TAX APPELLATE TRIBUNAL CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 13-MAY-2025 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Assessee Name Remarks

Assmt,
Year

Srl| Appeal Number

ITA
574/CHANDI/2024 | 2019-20 | [A] RAVINDER SINGH

ITA

¢ 587/CHANDY/2024 | 2019-20 | [A] JASWINDER SINGH

ITA

3 | 621/CHANDI/2024 | 2017-18 | [A]HANS RAJ SURI

ITA

% | 701/cHANDI/2024 | 2010-11 | [A] JASWANT SINGH

ITA

975/CHANDI/2024
ITA

£ ' ATTREY
6 |1088/cHANDT/2024| 2022°23 [{\] VIMAL KUMAR

ITA
1143/CHANDI/2024

2019-20 | [A] VISHAD BHARDWAJ

2011-12 | [A] DHARAM SINGH

Mgistrar

L’ 08-May-2025
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o] INCOME TAX APPELLATE TRIBUNAL, CHANDIGAR

CAUSE LIST OF SMC BENCH FOR 14-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Assmt
Srl | Appeal N *
pPp umber Voot Assessee Name

Remarks

ITA
1 | 673/cHANDY/2022 | 201617 | [A] SH. NISHANT KUMAR

ITA
769/CHANDI/2023 | 201617 | [A] CHANDER SHETKHER SAINI

ITA
237/CHANDI/2024

£ 2010-11 | [A] AMIT SINGH

238/CHANDI/2024
[A] THE LADWA CO-OP MARKETING CUM PROCESSING SOCIETY

ITA
5 | g14/cHaNDL/2024 | 2917718 11D
[A] THE RAVIDASS BALIAYALA COOPERATIVE LABOUR

ITA
- 862/CHANDI/2024 2017518 CONSTRUCTION SOCIETY LIMITED

2010-11 | [A] AMIT SINGH

ITA .
7 |1190/cHanDI/2024] 202021 [A] SATISH KUMAR RANA

ITA
- R HG
1191/CHANDI/2024 2009-2010 | [A] MANJINDER SINGH GREWAL

ITA
1198/CHANDI/2024 2011-12 | [A] NANHA S/O SH. DEWA SINGH

S

(P Assistant Registrari
& 08-May-2025|
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' ’ INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 15-MAY-2025 (THURSDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
‘ HEARING.

Assessee Name Remarks

Assmt.

Srl | Appeal Number h—

ITA
1 | 435/cHANDI/2022 | 2005-06 | [A] MAHAVIR TRADING COMPANY

2 ITA '2017_18 [A] THE KHANYAN MULTIPURPOSE COOP AGRICULTURAL
151/CHANDI/2024 SERVICE SOCIETY LIMITED

ITA
3 | 727/cHANDI 2024 | 2017-18 | [A] JASWANT SINGH

ITA
1203/CHANDI/2024
ITA
1209/CHANDI/2024

ITA -
" RMINDER SINGH S/O INDER SINGH
6 l1210/cHANDI/2024| 2017-18 [[AIPA /

ITA
1213/CHANDI/2024

2010-11 | [A] SHARVAN KUMAR

2013-14 | [A] ISHAN MARWAH

AY 2017-18| [A] NEHA ARORA

Y
(P"/ Ass;stant Registrar
@

08-May-2025
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
MISCELLANEOUS APPLICATIONS
FOR 16-MAY-2025 (FRIDAY)

BEFORE SHRI RAJPAL YADAV, VICE PRESIDENT
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 1
Webex ID for Court No. 1: 2513 936 4523 Password 12345 for Hybrid/Virtual Hearing.
Assmt. TO
Srl Appeal Number Yaai Assessee Bench Riithor
1 | MA | 20 |CHANDI| 2023 |2020-21([D] M/S JASSAR PAPERS PVT, LTD. A RY/VP
2 MA | 21 |CHANDI| 2023 [2019-20|[D] M/S A NAIRSONS INDUSTRIES (INDIA) A RY/VP
3 MA | 22 |CHANDI| 2023 |2019-20|[D] SH. KULDEEP SINGH A RY/VP
4 MA | 23 |CHANDI| 2023 {2020-21|[D] SH. HARMINDER SINGH A RY/VP
5 MA 4 |CHANDI| 2024 |2014-15|[D] DSR DEVELOPERS PVT. LTD. A RY/VP
6 MA 8 |CHANDI| 2024 [2014-15([A] M/S FIDELITY INFORMATION SERVICES INDIA PVT. LTD. A RY/VP
BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.

Srl Appeal Number A\S,Zr:rt' Assessee Bench Auj;cl':or
1 MA | 214 |CHANDI| 2018 |2008-09([D] RAKESH TYAGI B LK/IM
2 MA | 215 |CHANDI| 2018 [2008-09(|[D] RAM NIWAS GARG B LK/IM
3 MA | 216 |[CHANDI| 2018 (2008-09|[D] RITU RANI B ' LK/IM
4 MA | 217 |CHANDI| 2018 |2008-09|[D] RANI DEVI B LK/IM
5 MA | 46 |CHANDI| 2019 |2008-09|[A] SH. ROSHAN LAL JINDAL B LK/IM

,khssi

nt Registrar

. 8-May-2025
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INCOME TAX APPELLATE TRIBUNAL,

THE /ML IJUAIDLY/CILAIN LA AAINLATL Sk dmnnems =

CAUSE LIST OF
PART HEARD MATTERS,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 14-MAY-2025 (WEDNESDAY)

BEFORE SHRI RAJPAL YADAV, VICE PRESIDENT

AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

CHANDIGARH

Srl

Appeal Number

EARLY HEARING PETITIONS

Assmt.

Assessee
Year

Bench |Remarks

ITA

244

CHANDI

2025

2025-26|[A] ENDOCRINE AND BREAST SURGERY FOUNDATION

ITA

245

CHANDI

2025

2025-26|[A] ENDOCRINE AND BREAST SURGERY FOUNDATION

STAY APPLICATIONS

Srl

Appeal Number

Assmt.

Assessee
Year

Bench [Remarks

SA

10

CHANDI

2025

AY
2021-22 [A] GROZ-BECKERT ASIA PRIVATE LIMITED

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER

AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl

Appeal Number

Assmt.

Assessee
Year

Bench

Remarks

CoO

13

CHANDI

2025

2014-15([A] HARISH CHANDER SHARMA

ITA

1029

CHANDI

2024

2014-15|[D] HARISH CHANDER SHARMA

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Sri

Appeal Number

Assmt.

Assessee
Year

Bench

.Remarks

ITA

652

CHANDI

2023

2020-2021|[A] ASHWANI KUMAR SHARMA (E-FILE)

SMC

E-FILE

ITA

700

CHANDI

2024

2013-14 |[A] STAR BIOTECH (E - FILE)

E - File

Sélﬁ:"ﬂ"’
(ﬁgfogt egistrar

-May-2025
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

I__._.'
CAUSE LIST OF A BENCH FOR 19-MAY-2025 (MONDAY)
BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
srl | Appeal Number Aiz::-t' Fr—. Remarke
ITA .
! [ 513/cHANDY/2019 | 2009-10 | [A] KULWANT KAUR MANN
ITA
2 | 280/CHANDI/2020| 2013-14 | [A] M/S INOX WIND LTD.
ITA
3 | 14/cHANDI/2023 | 2014-15 | [D] INOX WIND LIMITED
ITA
| 18/cHANDI/2023 | 2014715 | [A] INOX WIND LIMITED
ITA _
> | 773/cHANDY/2023 | 2018-19 | [D] KAPIL ROMANA
ITA
8 | 771/cHaNDI/2023 | 2017-18 | [D] KAPIL ROMANA
ITA .
7 | 926/CHANDI/2024 | 2019-20 | [D] KAPIL ROMANA
co
8 | 31/cHaNDI/2024 | 2017-18 | [A] KAPIL ROMANA
co
% | 32/cHANDY/2024 | 2018 | [A] KAPIL ROMANA
co
101 51/cHANDI/2025 | 2019-20 | [D] KAPIL ROMANA, BATHINDA
ITA
1| g23/cHAND1/2023 | 201213 | [A] BIKRAMAJIT SINGH SANDHU
ITA
12| 61/cHANDI/2024 | 2012-13 | [A] BALBIR SINGH (E-FILE)
ITA .
13 188/CHANDI/2024 | 2012-2013 | [A] HIMLAND CONSTRUCTIONS ENGG. (E-FILE)
ITA
14 | 245/cHANDI/2024 | 2021-22 | [D] LAKHVIR SINGH
: ITA
el | 513/CHANDI/2024 | 2012-13 | [A] AMARDEV HYDRO POWER PRIVATE LIMITED
¢ . 2019-20 | [A] ARUN BHANDARI
832/CHANDI/2024
- o 2019-20 | [D] ARUN BHANDARI
931/CHANDI/2024 ] AR
ITA
| % | 938/cHANDI/2024| 2024-25 | [A] LIBERATING MINDS FOUNDATION
ITA
| 19 | 945/cHaNDI/2024 | 2013-14 | [A] HIMACHAL PRADESH FINANCIAL CORPORATION
20 ITA
_\_Jﬂﬁfcr-mwmfzozq 2017-2018| [A] DTC TRADING CO
Srl Assmt.
:IJAPPeaI Number Year r Assessee Name S j‘

oD /
‘J .
/"E;f Assi¥tant Registra
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

CAUSE LIST OF A BENCH FOR 20-MAY-2025 (TUESDAY)

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT

AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

HEARING.

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1152/CHANDI/2014

2010-11 | [A] MR. ASHISH ARORA

ITA
331/CHANDI/2020

2008-09 | [A] KOHINOOR BROADCASTING CORPORATION LTD

ITA
332/CHANDI/2020

2009-10 [ [A] KOHINOOR BROADCASTING CORPORATION LTD

ITA
333/CHANDI/2020

2010-11 | [A] KOHINOOR BROADCASTING CORPORATION LTD.

ITA
334/CHANDI/2020

2011-12 | [A] KOHINOOR BROADCASTING CORPORATION LTD.

ITA
34/CHANDI/2022

2007-2008 | [A] BASERA REALTORS PRIVATE LIMITED

ITA
449/CHANDI/2023

2011-12 | [D] AMARDEEP SINGH

ITA
714/CHANDI/2023

2012-13 | [A] SH. KALA SINGH

ITA
373/CHANDI/2024

2018-19 | [A] GANPATI TOWNSHIPS LIMITED (E-FILE)

10

ITA
545/CHANDI/2024

2018-19 | [D] GANPATI TOWNSHIPS LIMITED

11

ITA
664/CHANDI/2024

[D] HARYANA STATE COOPERATIVE SUPPLY AND MARKETING

2018-19 |cepERATION LTD

12

ITA

[D] HARYANA STATE COOPERATIVE SUPPLY AND MARKETING

2020-21 | neRATION LTD

13

665/CHANDI/2024

ITA
666/CHANDI/2024

[D] HARYANA STATE COOPERATIVE SUPPLY AND MARKETING

2021-22 | o SERATION LIMITED

14

ITA
689/CHANDI/2024

[A] SH. BALJINDER KUMAR AGGARWAL 171, MODEL TOWN

2012-2013 LUDHIANA

15

ITA
790/CHANDI/2024

2015-16 | [D] LS INDUSTRIES LIMITED

16

ITA
880/CHANDI/2024

[A] HOMELIFE BUILDCON PRIVATE LIMITED,SUNVIEW

2021-2022 | o) aVE, AYALT KALAN, LUDHIANA

17

ITA
1036/CHANDI/2024

2021-22 | [D] HOMELIFE BUILDCON PVT. LTD.

18

ITA

2015-16 [ [A] A. B. MOTORS PVT. LTD.

19

989/CHANDI/2024

ITA
990/CHANDI/2024

2017-18 | [A] A B MOTORS PVT. LTD

1 Srl

Appeal Number

Assmt. Assessee Name

Year

i

ﬁRmrks

[

(Fﬁss:gf‘ént Registrar| .
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 21-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A:Z?rt. Assessee Name Remarks
1 [SA 1/CHANDI/2023| 2012-13 | [A] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
2 |SA 2/CHANDI/2023| 2013-14 |[A] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
3 [SA 3/CHANDI/2023| 2014-15 |[A] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
4 |SA 4/CHANDI/2023| 2015-16 |[A] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
5 |SA 5/CHANDI/2023| 2016-17 |[A] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
SA
6 10/CHANDI/2023 2017-18 | [A] GREATER MOHALI AREA DEVELOPMENT AUTHORITY
ITA :
7 1408/CHANDI/2019 2012-13 | [A] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
ITA
8 1561/CHANDI/2017 2013-14 | [A] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
ITA
9 1203/CHANDI/2019)| 2014-15 | [A] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
’ 10 ,1337/CHANDI/2019 2014-15 | [D] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
11 2015-16 [D] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
1552/CHANDI/2019 (5GM)
ITA
‘ 12 (1566/CHANDI/2019 2015-16 | [A] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
13 ITA 2016-17 [D] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
1553/CHANDI/2019 (SGM)
ITA :
Ll‘i 1567/CHANDI/2019 2016-17 | [A] M/S GREATER MOHALI AREA DEVELOPMENT AUTHORITY
ITA
405/CHANDI/2023 2017-18 | [A] GREATER MOHALI AREA DEVELOPMENT AUTHORITY
ITA 2008-09 [A] HINDUSTAN UNILEVER LIMITED (AS LEGAL SUCCESSOR OF
345/CHANDI/2017 M/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))
t7 ITA - 2009-10 [A] HINDUSTAN UNILEVER LTD. ( AS LEGAL SUCCESSOR OF M/S
91/CHANDI/2018 GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))
A [A] HINDUSTAN UNILEVER LIMITED (ASD LEGAL SUCCESSOR
92/CHANDI/2018 2010-11 gg glhé%GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD.
19 ITA 2014-15 [A] HINDUSTAN UNILEVER LIMITED(AS LEGAL SUCCESSOR OF
1501/CHANDI/2018 M/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))
20 ITA 2015-16 [A] HINDUSTAN UNILEVER LIMITED (AS LEGAL SUCCESSOR OF
1496/CHANDI/2019 M/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))
ITA
21 &
153/CHANDI/2021 2016-17 | [A] M/S BOSS GEARS LIMITETD
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CAUSE LIST OF A BENCH FOR 21-MAY-2025 (WEDNESDAY)

BEFOR'E HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

22

ITA
399/CHANDI/2023

2013-14

[A] BANK OF INDIA (PALAMPUR)

23

ITA
400/CHANDI/2023

2014-15

[A] BANK OF INDIA (PALAMPUR)

24

ITA
401/CHANDI/2023

2015-16

[A] BANK OF INDIA (PALAMPUR)

25

ITA
402/CHANDI/2023

2016-17

[A] BANK OF INDIA (PALAMPUR)

26

ITA
118/CHANDI/2024

2012-13

[D] JOGINDERA CENTRAL CO-OPERATIVE BANK LIMITED (E-
FILE)

27

ITA
119/CHANDI/2024

2013-14

[D] JOGINDRA CENTRAL CO-OPERATIVE BANK LIMITED (E-FILE)

28

ITA
120/CHANDI/2024

2017-18

[D] JOGINDRA CENTRAL CO-OPERATIVE BANK LTD. (E-FILE)

29

ITA
123/CHANDI/2024

2014-15

[D] JOGINDRA CENTRAL CO-OPERATIVE BANK LIMITED (E-FILE)

30

ITA
568/CHANDI/2024

2014-15

[A] HARBLAS SINGH

31

ITA
749/CHANDI/2024

2015-16

[A] HARBLAS SINGH

32

ITA

2018-2019

[A] KAMBOJ TRADING CO.

33

667/CHANDI/2024
ITA

2020-21

[A] SHRI JASVIR SINGH

34

748/CHANDI/2024
ITA

2011-12

[D] KONARK RAJHANS ESTATE PRIVATE LIMITED

35

805/CHANDI/2024

ITA
847/CHANDI/2024

2009-10

[A] DALJEET SINGH

36

ITA

2016-17

[A] A. B. MOTORS PVT, LTD.

37

1006/CHANDI/2024
ITA

2017-18

[A].AJAY GUPTA

1015/CHANDI/2024

Ass:ggant Registran

<

08-May-2025
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! [ | INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 22-MAY-2025 (THURSDAY)
BEFORE HON'BLE RAJPAL YADAYV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number Aizg‘:-t. ‘ Assessee Name Remarks
1 |00y /CHIED; 12000| 200506 | [D] M/S IMPROVEMENT TRUST
2 | so2/CHianbI/2016 | 209506 | [A] M/S THE LUDHIANA IMPROVEMENT TRUST
3 | gss /CH;TNADI 12010| 200607 | [D] THE LUDHIANA IMPROVEMENT TRUST
4 | 104 /CHI;QDI 12011] 2007-08 | [A] THE LUDHIANA IMPROVEMENT TRUST
- - ICHH\IADI 12014| 2007-08 | [A] THE LUDHIANA IMPROVEMENT TRUST
3 - S 12016 | 2008-09 | [A] M/S THE LUDHIANA IMPROVEMENT TRUST
7 | g3 /CHiLADI 12016| 200809 | [A] M/S THE LUDHIANA IMPROVEMENT TRUST
8 | sa/cH ki 12015 | 2009-10 | [A] THE LUDHIANA IMPROVEMENT TRUST
9 | 206 !CHmDI 12013| 2009-10 | [A] THE LUDHIANA IMPROVEMENT TRUST
10 ] oo /CHE\,‘BI 12015| 2009-10 | [D] M/S THE LUDHIANA IMPROVEMENT TRUST
L1 . /CHgJADI i { 2009-10 | [A] M/S THE LUDHIANA IMPROVEMENT TRUST
13 |35 /CH;LADI st 4’ 2010-11 | [A] THE LUDHIANA IMPROVEMENT TRUST
18 | o /CHﬂ\,ADI 12014| 201112 | [A] THE LUDHIANA IMPROVEMENT TRUST
L. P o 12017| 201314 | [A] THE LUDHIANA IMPROVEMENT TRUST
15 - /CHiLADI /2019| 2015-16 | [A]LUDHIANA IMPROVEMENT TRUST
36 s /CHmDI 12019| 2015-16 | [A] LUDHIANA IMPROVEMENT TRUST
g - i 12022 | 2012-13 | [A] SH. GURIIT SINGH
18 ose /CHE\LADI 12022| 201213 | [A] SH. JAGDEEP SINGH
19| 133/ CranDr/2023 | 201819 | [A] SH. GURDEEP SINGH MAHAL
20 | 5o cHanDI/2024| 201213 | [D] ADINATH TEXTILES LIMITED (E-FILE)
5 co 2012.13 | TA] ADINATH TEXTILES LIMITED K-302-1, BHOLAPUR,
22/CHANDI/2024 SAHABANA, CHANDIGARH ROAD, LUDHIANA



https://v3.camscanner.com/user/download

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

CAUSE LISTOF A BENCH FOR 22-MAY-2025 (THURSDAY)

AN

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT

D HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

HEARING.

Sril

Appeal Number

Assmt.
Year

Assessee Name

Remarks

22

ITA
572/CHANDI/2024

2011-12

[D] BEE GEE CONSTRUCTION CO

23

ITA
597/CHANDI/2024

2011-12

[A] BEE GEE CONSTRUCTION CO

24

ITA
598/CHANDI/2024

2012-13

[A] BEE GEE CONSTRUCTION CO

25

ITA
599/CHANDI/2024

2012-13

[A] BEE GEE CONSTRUCTION CO

26

ITA
656/CHANDI/2024

2012-13

[A] JASPREET SINGH

27

ITA
987/CHANDI/2024

2016-17

[D] DEEP KAUR PANNU

As
@__ 08-May-2025]

tant Registrar
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 19-MAY-2025 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

IN COURT ROOM 2

HEARING.
A ;i
Srl | Appeal Number :,Z':‘_t Assessee Name Remarks
1 ITA 619/ 2011-12 [D] THE PUNJAB STATE BOARD OF TECHNICAL EDUCATION &
CHANDI/2022 INDUSTRIAL TRAINING
2 ITA 620/ 2012-13 [D] THE PUNJAB STATE BOARD OF TECHNICAL EDUCATION &
CHANDI/2022 INDUSTRIAL TRAINING
3 ITA 621/ 2013-14 [D] THE PUNJAB STATE BOARD OF TECHNICAL EDUCATION &
CHANDI/2022 INDUSTRIAL TRAINING
4 ITA 654/ 2015-16 | [A] WWICS ESTATES PRIVATE LIMITED
CHANDI/2022
ITA 153/
5 | cHANDID023 | 20122013 | [A] AMARJEET KAUR RYATT
ITA 154/
6 CHANDI/2023 2012-2013 | [A] SURINDER SINGH RYAIT
ITA 378/ ] - 3
7 CHANDI/2024 2020-21 | [D] VENUS REMEDIES LIMITED (E - FILE)
ITA 477/ ] )
8 CHANDI/2024 2018-19 | [A] RKKR FOUNDATION (E - FILE)
ITA 775/ . y i
) CHANDI/2024 2016-17 | [A] RAMIT KUTHIALA (E - FILE)
ITA 776/ ] ]
10 CHANDI/2024 2017-18 |[A] RAMIT KUTHIALA (E - FILE)
ITA 1023/ .
11 CHANDI/2024 2020-21 |[A] PIARE LAL
ITA 1027/ 5
12 CHANDI/2024 2017-18 |[A] R.R.N.SALES PRIVATE LIMITED
ITA 1028/
13 C:HANDI/2024 2014 [D] N C JINDAL CHARITABLE TRUST
ITA 1032/ ]
14 CHANDI/2024 2017-18 |[A] TYNDR ORTHOTICS PRIVATE LIMITED
ITA 1033/ ] '
15| ciianDla024 | 201819 | [D] SIBIA HEALTHCARE PVT. LTD.

A

¥ Assistant Registrar
08-May-2025
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

i 7
CAUSE LIST OF B BENCH FOR 20-MAY-2025 (TUESDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING. |

Srl | Appeal Number Aizl;rt' Assessee Name Remarks
1 crﬁéﬁ%ﬁs 2010-11 | [D] M/S RANA POLYCOT LTD.

2 | cyanolotas | 201112 |[D] M/S RANA POLYCOT LTD.

3 CH[;’:IS?},E%/ 1g | 201213 |[D] M/S RANA POLYCOT LTD.

4 cﬂﬁég?z%fls 2009-10 | [D] M/S RANA POLYCOT LTD.

5 CHIIANSIIZZQOGS 2013-14 | [D] M/S RANA POLYCOT LTD.

6 Cﬂﬁ;é@%"w 2014-15 | [D] M/S RANA POLYCOT LTD.

7 Cﬂﬁéff%fw 2015-16 | [D] M/S RANA POLYCOT LTD.

8 cﬂzé?;%ﬁ g | 2008-09 |[D] M/ RANA SUGARS LTD

9 cpﬂﬁéﬂ%ﬁa 2009-10 | [D] M/S RANA SUGARS LTD

10 CHIRSE;%/I g | 201011 | [D] M/S RANA SUGARS LTD

11 CH%SE‘;%QB | 2011-12 | [D] M/S RANA SUGARS LTD

12 cr—riﬁ:éxl/i%ﬁ o | 201112 | [A] M/S RANA SUGARS LTD.

% it ;ﬁg%’lg 2016-17 | [A] M/S RANA SUGARS LTD.

14 CH;TIG‘DSIE(/}B 2009-10 | [A] RANA SUGARS LTD. (E-FILE)

15 CHH!‘:‘D‘;?%Q 2012-13 | [A] RANA SUGARS LIMITED

16 CHLTD’;J%B 2008-09 | [A] RANA SUGARS LIMITED (E-FILE)

17 CHLTI:I\DSI;:‘Z?{/)B 2010-11 | [A] RANA SUGARS LTD. (E-FILE)

18 mﬁoﬁ}%m 2011-12 | [A] RANA SUGARS LTD. (E-FILE)

19 CHmDEi/S%w 2015-16 | [A] M/S SUPERIOR FOOD GRAINS PVT. LTD.

20| o AI!;IrSI?}IZOZZ 2017-18 | [A] SH. SATISH KUMAR

21 CHmDZL?%zz 2017-18 | [A] SH. DEEPAK AGGARWAL

2 CH?SD‘}?%Z o | 201819 |[A]SAUGAAT (E - FILE)
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WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

CAUSE LIST OF B BENCH FOR 20-MAY-2025 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

IN COURT ROOM 2

HEARING.
Srl | Appeal Number Ax:xrt. Assessee Name Remarks
ITA 486/
23| cpanDy2024 | 201516 | [A] OM PARKASH DAHIYA (E - FILE)
24 ITA 606/ 2011-12 |[D] TAJ LAND DEVELOPEFRS AND PROMOTERS PRIVATE LIMITED
CHANDI/2024
25 ITA 627/ 2016-17 [A] PUNJAB SMALL INDUSTRIES AND EXPORT CORPORATION
CHANDI/2024 LTD.
ITA 642/
26 CHANDI/2024 2015-16 | [D] PARAMOUNT IMPEX
ITA 659/
27 CHANDI/2024 2011-12 | [A] PARVEEN GOYAL
ITA 833/ ] :
28 CHANDI/2024 2020-21 | [A] SAS INFONET PRIVATE LIMITED (E - FILE)
ITA 834/
29 CHANDI/2024 2021-22 | [A] SAS INFONET PRIVATE LIMITED (E - FILE)
ITA 838/ Y _
30 CHANDI/2024 2018-19 | [D] VIKAS JAIN (E ' FILE)
ITA 1034/ ]
31 CHANDI/2024 2018-19 | [D] TRIMURTI HOMES PVT. LTD.
ITA 1035/ .
32 CHANDI/2024 2019-20 | [D] TRIMURTI HOMES PVT. LTD.
33 ITA 1037/ 2015-2016 [A] THE PATRAN B R CHBS LIMITED DHANDIAL ROAD NEAR POST]
CHANDI/2024 OFFICE, PATRAN S.0 PATRAN PATIALA
34 ITA 1038/ 5019-2020 [A] THE PATRAN B R CHBS LIMITED DHANDIAL ROAD NEAR POST
CHANDI/2024 OFFICE, PATRAN S.0 PATRAN PATIALA

(f" Am:strar

~52-98-May-2025
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~ INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 21-MAY-2025 (WEDNESDAY)
BEI:ORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING. -
A "
Srl | Appeal Number ‘f:';_t Assessee Name Remarks
ITA 664 o -
1 CHANDI/zézz 2017-18 |[A] SH. PARAMIIT SINGH MITTU
ITA 452/
2 | cHANDI/2023 | 2010-11 | [A] TARLOCHAN SINGH BAIDWAN
ITA 424/
3| cHANDI2024 | 2011-12 | [A] REALPRO ASSETS LIMITED (E - FILE)
4 ITA 463/ 5017-1g | [A] SURENDER KUMAR SHARMA THROUGH LEGAL HEIR UMA
CHANDI/2024 SHARMA (E - FILE)
5 TRy o 2015-16 | [A] PUNJAB URBAN PLANNING AND DEVELOPMENT AUTHORITY
CHANDI/2024 -
‘ ITA 634/
6 | CHANDI/2024 2016-17 | [A] PUNJAB URBAN PLANNING AND DEVELOPMENT AUTHORITY
ITA 635/ ;
7| cHAnDI2024 | 201718 [A] PUNJAB URBAN PLANNING AND DEVELOPMENT AUTHORITY
ITA 636/ :
8 | cHanDy2024 | 202 22 | [A] PUNJAB URBAN PLANNING AND DEVELOPMENT AUTHORITY
ITA 842/ ]
9 | CHANDI/2024 2019-20 |[A] SANDEEP KUMAR <
ITA 1042/ )
10| cHiANDI/2024 2019-20 | [D] MANI RAM BALWANT RAI HUF
11 GOy 2019-20 | [D] MANI RAM BALWANT RAI HUF
“ | CHANDI/2024 .
ITA 1043/ ) WANT RAI HU
12| cHANDI/2024 2022-23 | [D] MANI RAM BALWANT RAI HUF
Ca4 ‘ NT RAI HUF
13| CHANDI/2024 2022-23 | [D] MANI RAM BALWANT RA
ITA 1044/ ] PORATION
14| CHANDI/2024 2018-19 | [D] SETH INDUSTRIAL CORPORATIO
i}ant Registrar
-May-2025
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WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

CAUSE LIST OF B B

IMEMMLMMRM;MM _

BE}"ORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

tile:

IN COURT ROOM 2

ENCH FOR 22-MAY-2025 (THURSDAY)

CIudiSIS CHANDIGARH--CL-2025May 190

b o HEARING.
Assmt, |
St Appeal Number Ye:‘r i Assessee Name || Remarks
1 SA S " 200809 | [A] HINDUSTAN UNILEVER LIMITED (AS LEGAL SUCCESSOR OF | ,
CHANDI2025 ~_|N/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. | ;
5 SA 6/ | 2009-10 | [A] HINDUSTAN UNILEVER LTD. ( AS LEGAL SUCCESSOR OF M/S | 1.
CHANDI/2025 | """ |GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. J N
3 sA7/ | 2010-11 | [A] HINDUSTAN UNILEVER LIMITED (ASD LEGAL SUCCESSOR OF | ;
CHANDI/2025 M/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. |
% SA S/ " 201415 | [A] HINDUSTAN UNILEVER LIMITED(AS LEGAL SUCCESSOR OF M/ ‘
CHANDI/2025 | S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. |
. SA Y | 2015-1¢ | [A] HINDUSTAN UNILEVER LIMITED (AS LEGAL SUCCESSOR OF l
CHANDI/2025 | M/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD.
TTA 404/ :
§ | CHANDI/2010 | 2009-10 | [A]M/S SABER PAPER LIMITED .-
- TTA 348/ . |
7 chANDIR019 | 2010-11 | [A]M/S SIGMA CARTONS (P) LTD. )
. MmA733y |
S Guanppa0z2 | 2017-18 | [A]M/S SIGMA CARTONS (P) LTD.
o | T34/ | 501513 | [D]M/S NAHAAR INDUSTRIAL ENTERPRISES LTD |
_° | cHanDy2020 | U4 i 5
| TIAS58/ | . |
110} smioes ' 2013-14 | [A] NAHAR INDUSTRIAL ENTERPRISES LTD ,
4| TTA 859/ ; '
|8 st ! 2016-17 |[A] NAHAR INDUSTRIAL ENTERPRISES LTD |
12| TTAE8Y 0 |[A] SUNRISE FACILITATORS PRIVATE LIMITED |
| 12| cuanpy2o23 | 201920 |[A] i
: ITA 703/ ] -
| 13 | e /2023 | 2013-14 [ [A] VRINDAVAN GARDENS (E-FILE)
14 ITA 330/ 2012-13 | [A] NALAGARH CHEMICALS PVT. LTD. (E - FILE)
CHANDI/2024
ITA 579/ q
15| HANDI2024 | 201223 | [A] LATE SADIQ AL THROUGH LR JAFRI
16| ITAS80/ 2013-14 | [A] LATE SADIQ ALI THROUGH WIFE JAFRI (E - FILE)
CHANDI/2024
ITA 581/ ]
17| chanplj2024 | 2014715 | [A] LATE SADIL ALT THROUGH WIFE JAFRI
ITA 645/ :
18| cHaNDI/2024 | 2020-21 |[A] SGJ ENTERPRISES PRIVATE LIMITED
ITA 827/ ] ]
19| cHanDI/2024 | 2021-22 | [D] NV ENTERPRISES (E - FILE)
ITA 849/ ; PP
2| cuanpiaoes | 202021 | [A] NAVEEN MALIK (< - FILE)

s

ot

(Ass tant Registrar
@S-Mayaozﬂ
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_ SN INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH |

CAUSE LIST OF SMC BENCH FOR 19-MAY-2025 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.

Srl—{ ARsalumticr A$:21rt. Assessee Name Remarks
1 ottt 2013-14 | [A] SUKHMAN SERVICES
CHANDI/2020 (A ANI SOCIETY FOR CITIZEN SERVI
ITA 1214/
2 | CHANDI/2024 2020-21 | [A] AMIT SINGH
3 ITA 1220/ 2012-2013 | [A] RAJEEV SARDANA, SARDANA NAGAR; AMBALA ROAD, JAGADHRI,
CHAND1/2024 YAMUNA NAGAR
ITA 1223/
4| CHANDL/2024 2017-18 | [A] PRITAM SINGH
! ITA 1225/
| @ CHANDI/2024 | 2017-2018 | [A] ANIL KUMAR 244 DEHAR NARAINGARH AMBALA

dﬂ( Ass:ﬁant Registrar;

< 08-ay-2025

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 20-MAY-2025 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

|
|WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.

Srl | Appeal Number Ai::‘rt' Assessee Name Remarks
1 mﬁuﬁ?%za 2011-12 | [A] SH. RAMESH CHAND
2 CHleIf%z . | 201213 | [A] LIAQAT ALI
3 CHﬁogL}zséz 4 | 201819 | [A] THE PAKHOWAL M.PCS.LTD.
4 CHﬁéﬁ%’z . | 201213 |[A] LAL CHAND
5 Cﬂﬁ;ﬁzﬁfz . | 201112 |[A] TEK SINGH
6 C}%éﬁz‘;fz 4 | 202122 |[A] MR, KARAN BANSAL
7 CH%S@%’; 4 | 201718 | (A]RAIV KUMAR
i
ssistant Registran
08-May-2025
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_-f_' - INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF SMC BENCH FOR 21-MAY-2025 (WEDNESDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
: HEARING.
Srl | Appeal Number A::rt‘ Assessee Name Remarks
2
1 CHESDI?%ZO 2009-10 | [A] SHRI CHARANJIT SINGH
ITA 770/
2 CHANDI/2024 2013-14 | [A] TARANJEET
ITA 771/
3 CHANDI/2024 2013-14 | [A] TARANIEET i
ITA 1243/ [A] SAHIL JAIN B-XIX,431/1-D, COLLEGE ROAD, CIVIL LINES,
T | cHanpyo24 | 2017-2018 | iniiana
ITA 1244
5 CHANDI}20f24 2017-18 | [A] SEEMA RANI BANSAL
ITA 1246/
6 CHANDI/2024 2013-14 | [A] AMIT ANAND
(‘g'l istant Registrarn
® 08-May-2025|
) “-____‘_-———_.._
INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH '
CAUSE LIST OF SMC BENCH FOR 22-MAY-2025 (THURSDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING. .
Srl| Appeal Number Af,::":’ Assessee Name Remarks
1 |ITA 1/CHANDI/2025| 2021-2022 | [A] KANYA GURUKUL SHIKSHA SAMITI
2 |ITA 3/CHANDI/2025| 2015-16 |[A] SONIA JAWA
ITA 13/
3 CHANDI/2025 2011-12 | [A] HARBHAJAN SINGH
ITA 20/
4 CHANDI/2025 2012-13 | [A] MUKESH KUMAR
ITA 22/
5 CHANDI/2025 2011-12 | [A] JASWINDER SINGH

A}

gssistant Registrar]
> 08-May-2025
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: INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 20-MAY-2025 (TUESDAY)

BEFORE SHRI RAJPAL YADAV, VICE PRESIDENT
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

PART HEARD MATTERS
Srl Appeal Number A::?rt' Assessee Bench |Remarks
1 | TA | 1001 [cHANDI] 2024 |2011-12|{A] VIKAS MINERAL FOODS PVT L7, sMcC
_ i%%;t/lip;istrar
<§'—08—May-2025
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. INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 22-MAY-2025 (THURSDAY)

BEFORE SHRI RAJPAL YADAV, VICE PRESIDENT -
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

[ - | PART HEARD MATTERS )
Srl Appeal Number A;Z?rt. Assessee Bench |Remarks
| 1 | mma [ 303 [cHANDI] 2019 |2012-13([A] SHRI SATISH SOIN B

lS: tant Registrar
%\OS-May-ZOZS


https://v3.camscanner.com/user/download

~L

S r 3 \
Fipefox file:///C:/JudiSIS/CHANDIGARH-FCL-2025-May-23 i

* INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
MISCELLANEOUS APPLICATIONS
FOR 23-MAY-2025 (FRIDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 2

Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
Srl Appeal Number A‘fZ?rt' Assessee Bench Au-lii:(l::or
1 | MA | 24 |CHANDI| 2023 [2012-13|[A] SH. DEEPAL AGGARWAL A | LKAIM
2 | MA | 25 |CHANDI| 2023 |2013-14|[A] SH. DEEPAL AGGARWAL A LK/IM
3 | MA | 26 |CHANDI| 2023 |2014-15|[A] SH. DEEPAL AGGARWAL A LK/IM
4 | MA | 27 |CHANDI| 2023 [2012-13|[A] SH. HARJINDER PAUL AGGARWAL A LK/IM
5 | MA | 28 |CHANDI| 2023 [2013-14|[A] SH. HARJINDER PAUL AGGARWAL A LK/IM
6 | MA | 29 |CHANDI| 2023 |2016-17|[A] SH. HARJINDER PAUL AGGARWAL A LK/IM
7 | MA | 30 |CHANDI| 2023 |2012-13|[A] SH. RAMESH KUMAR AGGARWAL A LK/IM
8 | MA | 31 |CHANDI| 2023 2013-14|[A] SH. RAMESH KUMAR AGGARWAL A LK/IM
9 | MA | 32 |CHANDI| 2023 |2014-15|[A] SH. RAMESH KUMAR AGGARWAL A LK/IM
10 | MA | 33 |CHANDI| 2023 |2015-16|[A] SH. RAMESH KUMAR AGGARWAL A LK/IM
11 | MA | 34 [CHANDI| 2023 (2016-17|[A] SH. RAMESH KUMAR AGGARWAL A LK/IM
12 | MA | 35 |CHANDI| 2023 |2017-18|[A] SH. RAMESH KUMAR AGGARWAL A LK/IM
13 | MA | 36 |CHANDI|2023 |2012-13|[A] SMT. RENU AGGARWAL A | LK/AIM
14 | MA | 37 |CHANDI| 2023 |2014-15|[A] SMT. RENU AGGARWAL A LK/IM
15 | MA | 38 |CHANDI| 2023 |2015-16|[A] SMT. RENU AGGARWAL A LK/IM
16 | MA | 39 |CHANDI| 2023 |2018-19|[A] SH. PANKUL AGGARWAL A LK/IM
17 | MA | 40 |CHANDI|2023|2018-19|[A] SH. KARAN AGGARWAL A LK/IM

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER -
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER
= MISCELLANEOUS APPLICATIONS
Court Room 2

Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
Sril Appeal Number A‘s':r:rt. Assessee Bench Au.l;gor
1 | MA | 207 |CHANDI| 2018 |2007-08([A] SURYA PHARMACEUTICAL LTD. B LK/IM
2 MA | 208 |CHANDI| 2018 [2008-09|[A] SURYA PHARMACEUTICAL LTD. B LK/IM
3 | MA | 209 |CHANDI| 2018 |2009-10([A] SURYA PHARMACEUTICAL LTD. B LK/IM
4 | MA | 210 |CHANDI| 2018 |2010-11|[A] SURYA PHARMACEUTICAL LTD. B LK/IM
5 | MA | 211 |CHANDI| 2018 |2011-12|[A] SURYA PHARMACEUTICAL LTD. B LK/IM
6 | MA | 25 |CHANDI| 2020 |2003-04|[A] SMT. MOHINDER KAUR B LK/IM

ssis?aq?n’t-l-{i\i:trar
<S__08-May-2025
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